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THE GAURATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.VII—QO/IQQGLﬂ;?;Rﬁ_‘E./A

Fromy o Sl Kanchan fewar,

Jomnt Registrar [Vigaance),

Gauhali High Coart,

Guwahati.
Ta, v Shri Muriaza Abmed Choudhury,

District & Sess ons Judge,

Laxhimpur, North La<himpur, ,\J

Dated Guwahati, the 2,1 March, 2018,

Sub:- Casual Leave along with headquarter leave permission.
Ref:- Your Lettor He.D1/2159/2018, dated 20.03.2018.
Sir,

with reforence to the above, 1 am directed to inform you that,
your prayer for 3 (three) cays Casua: Leave on 21.03.2018, 22.03.2018 aad

3.03.2018 along with hweedouerter leave permission w.ef. the morning of

21.03.2018 til the evening of 25.03.2018 has been granted /_ggetﬁ'd.
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Yours faithfully,
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JOINT REGISTRAR (VIGILANCE)
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